
NOTES OF THE REGISTRY I 	ORDERS OF THE TRIBUNAL 

'2) /- 	Theft 

£ 

- 

' 	C1 

f- ( ,- 

ic.:bi e1vrzc/ k3) 

A 	'V 

/ 

__r-. 
AVWC~~q) 

18.06.03 

W. 
The /pplic ant is absent 

on call. Mr. U.3. Mohapat 
Ld. ASC has already filed 
a Memo of .Pppearance for 
R..1,2 & 3 and undertakes 
to file Memo of Ippearance 
for R-4 and prays for 4 
weeks time to file counter, 
Heard. Time granted till 
14.7.03 for couner and 
Memo of APPearance. \ 

 


